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Will the Muuster of ENERGY be .

pleased to state:

(a) whether any studies have been
or are being conducteq for gemeration
of power from the tideg in the sea:

(b) whether any attempt has been
made to harnesg the tzdes to provide
energy; and

(¢) when and where and the out.
come thereof?

THE MINISTER OF -STATE IN
THE MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): (a) to (c).
Government have recently approved
a proposal for taking up investigation
and gtudles in the Gulf of Xutch in
Gujarat to establish the feasibility for
generating energy from the tides in
the sea at an estimated cost of

Rs’ 2,18 crores. These studies will:

comprise (i) short-term field investi
gations; (ii) Laboratory Studies; and
(iiiy long term field investigations.
The data collected from these studies
would enable the preparation of a pre-
liminary feasibility report for tidal
"power development in the Gulf of
Kutch and would determine whether
the implementation of the project is

technically and economically feasible.

AllocatiOn of Coal to West Bengal

3078, SHR1 SOMNATH CHAT’I'ER.

JEE. Will the mester of ENERGY be
Dleased to state

(g). whether Gwvemmenb

caused any investigation to be: madé
Or recejved any report fraom the Gov. . -

emment of West Bengal - re

allocation of coa! to 184 partles by

‘have

»

Coal ‘India Limited out of whom 119

e in Malde District of West Ben. " issued, oy 1o be
':’hls al.so mvlted me!norandg !mm ;n,

vlﬂd

(b) it 90, the result af such., invesu-
gatmn and the nature of such p_g@rot-

and the actlon taken theretm"

THE MINISTER OF ENERGY“

_(SHRIA.BAGHANIKHAN’

CHOUDHURY): (4) and (b).. The
State Government of Wegt Bengal

* had brought to the notice of Govern-

ment about allocation of coal by Coal
India to 133 parties of which 119

were in Malda district. Since no irre- ‘

gulanty had been committed and as
there is no statutory contro] on the
sgle gnd distribution of pon.coking
coal, the question of an investigation
does not arise,

Presg Commissioy,
3079. SHRI G. M, BANATWALLA:
Will the Minister of INFORMATION -
AND BROADCASTING be pleased to

. state:

(a) thé progress in the work of the
Press Commission,

(b) whethey Goverment are consi-.
dering any, extension of the term of
the Press Commission which expires
in December, 1980 and if so, reasons
therefor;

(c) reasons for delay in the ap-
poinggnent of the Secretary, Press
Commission, on the retirement of
Shri M. V. Desai; gnd =~ '

(d) whether the Government pro-”

| poses to change the Chairman of the

Commission or reconstitute the Com-
mission and if so, reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING

also identified aress where fresh

“work .ig requi.red ‘to be done. I res-

. pect. of some new issues included in
~ the, revised. terms of reference,&-;iﬂw

(KUMARI KU- . -
. MUDBEN M. JOSHI): (a) The re.
" constituted Press Commission has.
- taken stock of the work already done.
"It has held’ sixsesslmsmtlrandhas.





